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dustry are children
thirteen;

below the age of

(¢) if so, whether these children are
paid no wages for years because they are
supposed to be learning the craft; and

(d) if so, what steps Government pro-
pose to take to put an end to this hein-
ous practjce of exploiting children as a
source for cheap or unpaid labour ?

THE MINISTER OF STATE IN THE
MINISTRY. OF LABOUR (SHRI P. A.
SANGMA): (a) to (d) No, Sir. The
Child Labour (Prohibition & Regula-
tion) Act, 1986 reguiates the working
condition of children in all areas of
employment including the gem polishing
industry. Authéntic estimates which are
cenerated through decennial census do
1ot provide an estimate for number of
working children in the gem polishing
industry. However, an evaluation of the
working conditions of child labour in the
zem polishing industry, undertaken by
Planning Commission in 1992, estimates
the number ag around 13 thousand child
labourers below the age of 14 years. Ac-
cording to the report a large percentage
of children are working for a meagre
income as apprentices either in their
own household industry or with others.
A National Chijld Labour Project is under
implementation since 1988 for the bene-
fit of children withdrawn from working
in this fadustry. Twenty special schools
covering 1000 childreén are running under
the project where children are provided
education, vocational training, stipend
and supplementary nugrition.
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